57 _ Orai Answers

spent 7
DTC not only in Orissa but in other
pacts of the country is not adequate to
cope with the situation ? The hon. Prime
Minister has recently introduced employ-
ment orientation programme. What steps
have been taken to provide adequate staff
so that whatever jcb has been entrusted
to the industrial units, they can do
immediately ?

MR. SPEAKER : As has been said,
fact is a fact and that remains a fact,
the hon. Member wants to know, is it a
fact that saying and doing are completely
two different things.

SHRI NARAYAN DAIT TIWARI :
Most of the units mentioned in the state-
ment are arlisan-based units. The hon,
Member would agree that it is not possi-
ble for the Ceniral Government to moni-
tor each and every artisan-based unit
throughout the country, 1 have men-
tioned that regarding the small scale
units. There is a Commiflee set up
under the auspices of the Reserve Bank,
That is also a State level Committee in
which the Directorate of Industry and
State Department (Industries) have a ma-
jor role (o play to identify the sick units,
There is a State apparatus for the pur-
pose, We have to take the help of this
State apparatus. I' is not possible for
the Centre to operate every unit from
Mhere,

SHRI SUNIL MAITRA : The hon,
-Minister said—fact is fact, 1 am invitiog
his attention to the facts brought out by
the CAG, This is regarding the audit
report for the year 1981-82 pertaining to
the District Industriecs Centres, In
this report, the Comptroller and Auditor
General of India has stated that in the
test checks in every State It has been
foupd out that out of the projects sanc-
tioned, the number of projects have not
all come into existence. May 1 know
from the hon. Minister out of this im-
pressive figure of 2,23,000 and odd units
ugnctmned in Onssa how many of them
gxc ‘today operational?How many of them
have already gone out of = existence ?
How many are closed down ? How

thany are sick ?
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Your Department at the Centre is the
national coordinator of the District In-
dustries Centres, Therefore, the Central
Government should be in possession of
the facts to ascertain whether out of
2,23,055 units sanctioned in Orissa, how
many are functional and how many are
not functional.

SHRI NARAYAN DATT TIWARI:
Sir, the statement mentions in aggregate
those units which are functional. But
as of today, if any unit is closed down
or sick, of course, all statistics can not
be available, Normally, the figures that
are given are supposed to be functional
units.

As far as the report of the Auditor
General 1s concerned, | am not, at this
pommt of tme, awarc of any Auditor
General’s report regarding Orissa. But
I will seek information on that,
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" MR. SPEAKER : Next Question,

Manufacture of Paper based on
Bagasse

“645. SHRI PITAMBAR SINHA :
Will the Minister of INDUSTRY be
pleased to state :

(a) whether there is any plan to
manufacture paper based on agasse at
Kumarbagh in West Champara ® District
of Bihar ; and



29  Oral Answers
(b) if so, the details of the Plan ?

THE MINISTER OF INDUSTRY
(SHRI NARAYAN DATT TIWARI):
(a) and (b) West Champaran District,
Bihar has a cluster of sugar mills which
along with the neigbouring areas offer
potential for consideration of a bagasse
based paper project located at Kumar-
bagh, Details with regard to availabi-
lity of raw materials on a sustained basis,
supply of coal and power, provision of
infrastructural facilitities, and financing
pattern would have to be settled before
a project can be posed for an investment
decision by intending entrepreneurs,
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FX @Y AT fas, & 3 § 6 9T g
fasit & =g aure swew &1 TE T
AW & ST T FHT qIT AU |
SUATT FIAT § | TAfAT SAFT &qq
AZT FIT G ATAAT TATH I | I
# foo fasi #1 a9 & fau o F@ET
gNIT ff T w99 Tl AT TEARTA FY
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gedE sETe Argfa wred T g%
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SISTa KT FAAT F9a  AgY & aar
g1 9TANT 9IRT 7 12 FI@ET FT
gear@ fFar &, g7 99 12 FI@EL
Y 59 & wYEE 79 fqU JaT7
g, T® =T qT &1 g@d ag A

APRIL 11, 1984

Oral Answers 32

2 & Tw Y Fag fegay gge | ma
F St qrgAT F, T F qIAAT GEAT
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WRITTEN ANSWERS TO QUESTIONS

Nationalisation of Orissa Minerals Deve-
lopraent Company Limited

*644. SHRI CHINTAMANI JENA :
Will the Minister of STEEL AND
MINES be pleased to state :

(a) whether it is a  fact that the
management of the Orissa Minerals Deve-
lopment Company Limited has been
taken over, if so, when the management
was taken over ;

(b) whether there is a demand from
the workers that this company should be

nationalised for the benefit of workers

and Government ;

(c) whether the company Is running
in losses, if so, the losses incurred during
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the last three years and the reasons for
the losses ; and
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(d) Government’s proposal in regard
to nationalisation of this project ?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL AND MINES
(SHRI N.K.P. SALVE) : (a) The
management of the Orissa Minérals De-
velopment Companly Limited (OMDC)
has not been taken over by Government ;
it continues to be managed by its Board
of Directors. In accordance with provi-
sions of the Bird and Company Limited
(Acquisition and Transfer of Undertak-
ings and Other Pfoperties Act, 1980)
Government acquired only the 85,219
equity shares held in the OMDC by the
erstwhile Bird and Company Ltd, out of
a total of 9,00,000 equity shares, But
with the support of the other share-
holders,. Government has been able to
have four of its nominees elected on the
Board out of the total Board member-
ship of five.

(b) Demands were made by workers
of the OMDC and others for the nationa-
lisation of the OMDC,

(¢) The net profit earned or loss in-
curred by the company during 1980-81,
1981-82 and 1982-83 was as follows :—

Year* Profit earned (+) or
Loss incurred (—)
1980-81 (—) Rs, 23.59 lakhs
1981-82 (+) Rs, 234 lakhs
1982-83 ’ (—) Rs. 56,99 lakhs

.

* Accounts of the Company are maintained for the period 1st July to 30th June

of the following year,

The main reason for the losses incurred
by the Company in 1982-83 is the lower

-
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off take of iron ore and manganese
ore,





